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Housinc and Medical Facili ties for Hhllacbal 
Pradesh Governlllent Elllployees 

·477. SHRI PREM CHAND VERMA: 
Will the Minister of HEALTH AND 
FAMILY PLANNING AND WORK.S 
HOUSING AND URBAN DEVELOP~ 
MENT be pleased to state: 

(a) whelher it is a fact that Himachal 
Pradesh Government have referred the diffi-
culties of Himachal Pradesh Government 
employees in the matter of housinl and 
medical facilities; 

(b) if so, what action has been taken by 
Government on the request and whether any 
arran&ements have been finaliied for the 
provision of these essential facilitie. and if 
so, when the decision is likely to be imple· 
mented; and 

(c) if not, the reasons therefor? 

THE MINISTER OF HEALTH AND 
FAMILY PLANNING AND WORKS 
1I0USING AND URBAN DEVELOP~ 
MENT (SHRrK. K. SHAH): (a) to (ei. In 
such reference has been .eceived from the 
Himachal Pradesh Government. 
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